herewith the Appropriation (Vote
on Account) Bill, 1966, which was
passed by the Lok Sabha at its
sitting held on  the 18th March
1966, and transmitted to the Rajya
Sabha for its recommendations
and to state that thiz House has no
recommendations to make to the
Lok Sabha in regard to the said
Bill",

12.32} hrs,
PRESIDENT'S ASSENT TO BILL

Secretary: Sir, I lay on the Table
the Indian Tariff (Awmendment) Bill,
1966, passed by the Houses of Parlia-
ment during the current Session and
assented to by the President since a
report was last made to the House on
the 15th February, 1966,

12.33 hrs.
ESEIMATES COMMITTEE

NINETY-SECOND REPORT

Shri A, C. Guha (Barasai): I beg to
present the Ninetv-second Report of
the Fstimates Committee on the Mini-
siry of Transport-Mormugao Port,

BUSINESS OF THE HOUSE

The Minister of State in the Depart-
ment of Parliimentary Affairs and
Communications. (Shri Jaganatha
Rao): On behalf of Shri Satya Narain
Sinha und with your permission, Sir,
Irise to anounce that Government
Business in this House for the week
commencing  28th March, 1966, will
consist of:

(1) Consideration of gny item of
Government Business carried
over from today's Order
Paper.

(2) Discussion and voting of the
Demands for Grants relating
to the Ministries of:

Law
Parliamentary Affairs

Works, Housing and Urban

Development

Petroleum and Chemicals
Transport and Aviation.
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Shrl Jaganatha Rao: I am called
upon only to answer Mr. Limaye's
question about the Monopolies Com-
mission. As has been stated already,
we can consider taking it up only
when any motion or resolution is ad-
mitted by you, and that too only afler
the financial business is over, not
earlier.

Mr. Speaker: The food situation
might also be consldered.

Shri Jaganatha Rao: The Food
Demands will come up on the 1lth
and 12th.

Mr. Speaker: They say it will be
after a long time. Some statement
might be made.

Shri Jaganatha Rao:
it to the Food Minister.

1 will convey

ot %o Fo WHAWiT (TEAT) 2 TeuE
wEEA, .

Shrimati Renu Chakravartty (Bar-
rackpore): May I submit to you that
in West Bengal there has been a
charge made that the promises which
have been made by the Centre have
not been fulfilled? This is clearly
stated? Now, on this question we are
in a very great quandary as to what
the position is. The Central Govern-
ment must make it clear because the
State Government has stated that
what you have promised you have not
given them, and the quantum they
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have promised today, 24 hours ago
they said they could not give, so that
the whole question must be cleared.

Shri Jaganatha Rao: I will convey
it to the Food Minister, and I think
he will make a satement as early as
possible.
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12.37 hrs.

DEMANDS* FOR GRANTS—contd.

MinisTRY oF CoMMERCE—contd.

Mr. Speaker: How long would the
Minister take for his reply?

The Minister of Commerce (Shri
Manubhai Shah): About 40 minutes.

Mr. Speaker: One hour and 33
minutes are there. That means that
by 2 O'Clock we must finish, At 1-15
I shall call him.

Shri Sheo Narain.
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